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Commission of theft in station
on North Lakhimpur Railway
Station
SHRI MUHAMMAD SAERIFF :
SHRI B. K, DASCHOWDHURY :

2132,

Will the Minister of RAILWAYS be
pleased to state :

(a) whether any enquiry was held into
the theft from the office of the Station
Master, North Lakhimpur Railway Station
on the night of 13th May, 1%71; and

(b) if so, the action taken by the
Government in the matter ?

THE MINISTER OIF RAILWAYS
(SHR1 HANUMANTHAITYA) : (a) Yes.

(b) The Government Railway Police,
North Lakhimpur have rcgistered a case
and arrested the Station Master and
Assistant Station Master, North Lakhim-
pur. Departmental action against other
delinquent staff is also in progress.

Demployment of additional staff in
Foreign Traflic Acecunts Office
Western Railway Delhi

SHR1 MOHAMMAD ISMAIL :
SHRIMATI BIBHA GHOSH :

2133,
Will the Minister of RAILWAYS Le
pleased to state :

{a) the justification submilted by the
Western Railway, for the develop-



£1 Wiitten Angwers

ment of additional staff in the Foreign

Traffic Accounts Office, Western Railway,
Delhi for the increased Juantum of
work;

(b) the items of woik for which staff
has been sanctioned; and

(c) the items of work for which staff
has not been sanctioned and reasons
therefor ?

THE MINISTER OF RATLWAYS
(SHRT HANUMANTHAIYA) : (a) to0 (c).
The Western Railway Adminisiration
asked for Railway Board's dpproval to the
crcation of 33 clerical posts for the Foreign
I'rafic Accounts Office, Delhi and the
deployment of surplus staff against the
rosts to be so created, Their justification
covered two aspects—

(i) increase in quantum of traflic and
the resultant incrcase in the work-
load; and

(ii) additional requircments for the
processes connected with simpli-
fication and machanisation of
accounting rrocedures relating (o
[raffic Accounts.

Keeping in vicw the nced for economy
in administrative expenditure and after
careful examiration and taking in view
the overall position, creation of 17 posts
only was agreed 10; these posts were to be
utilised by the Railway Administration
tor such items of work as were considercd
recessary.,

Re-instatement of Casuil Employces
of Railwavs Electrification

SHRT CITANDRIKA PRASAD ¢
SHR1 S, M. BANERIELE ¢

2134,

Will the Mintster of
prleased (o state !
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(a) whether a large number Of casual
employees of Railway Electrification who
went to jail have not been taken back
1o duty inspite of the then Railway Minis-
ter’s orders [or re-instatement of all the
casuai cmployees;

(b) whether complaints havé been
received that the controlling otficers of
Railway Electrification arc not re-instat-
ing casual employees according to their
seniority;

(c) whether the addresses of these casual
employees are available in the records of
the different suboutdinatc otlices; and

(d) 17 so, the reason for reinstating
junior stafl ignoring the claim of seniors ?

THE MINISTER  OF  RAILWAYS
(SHR1 HANUMANTHAIYA) : (a) and
(d). At no slage was 4 decision taken to
re-engage all discharged casual labourérs
irrespective ol availabihity of work. Dug
to reduction in work, the Railway Electri-
fication Oganisation cannot  hold on w0
as many casual labourers as were in posi-
tion Dbefore the casual labourers went (o
jail. Those among the discharged casual
laboutcts who wete more suitable were
taken back displacing outsiders. 1o some
cases juntors presented themselves immedi-
ately when they were reduired for employ-
ment. Addresses of casual labaouters were
uot avatlable in sonpe cases,

Reduction in expenditure of Railways

2135, SHRT NIIIAR I.\Sl\':\!{:\
SHRIL S. M. KRISIINA

Will the Minister of
pleased to siate :

RATLAWAYS be

(a) whether Railways are cogsidaring
some  proposals by which expenditure on
Railways could be reduced:





